IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:30-11-2024

Date :

30.11.2024

Applied For

ABLAPL-

99076/2024|30.11.2024 13123/2024 PK MOHANTY Order Dtd. 2024-11-28
ABLAPL-

99077/202430.11.2024 [0 ) L ACHART Order Dtd. 2024-11-28
ABLAPL-

99078/202430.11.2024 [0 ) | KAMILA Order Dtd. 2024-11-28
ABLAPL-

99079/202430.11.2024 [0 ) | KAMILA Order Dtd. 2024-11-28
ABLAPL-

99080/2024 |30.11.2024 13133/2024 DP DASH Order Dtd. 2024-11-28
ABLAPL-

99081/2024|30.11.2024 [0 ) |DP DASH Order Dtd. 2024-11-28 BAIL-1
ABLAPL- COURT NO.

99082/2024|30.11.2024 13138/2024 DP DASH > OLD Order Dtd. 2024-11-28
ABLAPL- COURT NO.

99083/2024(30.11.2024 (7.0 0 ) |SK BISWAL > oLD Order Dtd. 2024-11-28
ABLAPL- COURT NO.

99084/202430.11.2024 [0/ 0 [GC ROUT > OLD Order Dtd. 2024-11-28
ABLAPL- SURYA PRAKASH COURT NO.

99085/202430.11.2024  [[.00 1) 0 LaNAGARAS 5 OLD Order Dtd. 2024-11-28 BAIL-2
ABLAPL- COURT NO.

99086/2024 |30.11.2024 13101/2024 BR SENAPATI > OLD Order Dtd. 2024-11-28
ABLAPL- COURT NO.

99087/2024(30.11.2024 13116/2024 RK MOHAPATRA > OLD Order Dtd. 2024-11-28 |BAIL-1
ABLAPL- COURT NO.

99088/2024|30.11.2024 [0 1 o) |H DAS > OLD Order Dtd. 2024-11-28
ABLAPL- COURT NO.

99089/2024(30.11.2024 13115/2024 MR SAHOO > OLD Order Dtd. 2024-11-28
ABLAPL- COURT NO.

99090/202430.11.2024 [0 o) M DAS 5 OLD Order Dtd. 2024-11-28

199091/2024(30.11.2024 |ABLAPL- |G SUNDARAY COURT NO. |Order Dtd. 2024-11-28 BAIL-1




13110/2024 2 OLD
99092/2024 (30.11.2024 ?25353;024 GR PATRA c. gogig NO- lorder Dtd. 2024-11-28
99096/2024 (30.11.2024 ?25?535024 fiE?J KUMAR gogig NO- lorder Dtd. 2024-11-28
99097/2024 [30.11.2024 ?252535024 fiE?J KOUMAR o gogig NO- lorder Dtd. 2024-11-28
99098/2024 (30.11.2024 g?ggf;o24 SARAT DASH  |C. gogig NO- lorder Dtd. 2024-11-27
99099/2024 [30.11.2024 ?25?535024 EiigéEA c. Sogig NO- lorder Dtd. 2024-11-28 [BATL-2
TRIPATHY
99100/2024 |30.11.2024 Z§g¥35024 o KUMER e, gogig NO- lorder Dtd. 2024-11-27
99103/2024 30.11.2024 ?253535024 iiﬁgﬁ KISHOR o Sogig NO- lorder Dtd. 2024-11-28
99118/202430.11.2024 5720 IpTiLTe smwaL . SO0RE MO lorder pd. 2024-11-28
99120/202430.11.2024 57000 |PRASANT KOMAR o SOURE MO lorder ptd. 2024-11-28
99121/2024(30.11.2024 ;500007 |a. MomANTY . SOURE MO lorder ptd. 2024-11-28
99123/2024(30.11.2024 570070 A, MOHANTY  C. SOURE MO lorder ptd. 2024-11-28
99128/2024(30.11.2024 §§2235024 éiiiﬁGiUMAR c. ngRT NO-lorder ptd. 2024-11-27
99136/202430.11.2024 75007 ID.K. SAHU c. ToURT MO lorder ptd. 2024-11-26
WRIT
99137/2024 30.11.2024 ?5;?2;2024 M BEHERA c. igURT NO- lorder Dtd. 2024-11-26 %§?$§EION
BENCH-3)
99138/2024 30.11.2024 §2233£017 SARAT DASH  |C. igURT NO- order Dtd. 2024-11-22 |CONTEMPT
99139/2024 30.11.2024 §26/2024 SUMANTA DAS |C. ggURT NO- lorder Dtd. 2024-11-26 g?;gAL
99140/2024 30.11.2024 f?g§;2024 SARAT DASH  |C. gogig NO- lorder Dtd. 2024-11-28
99141/2024 (30.11.2024 Z§§%32024 S HUSSAIAN  [C. gogig NO- lorder Dtd. 2024-11-27
99142/2024(30.11.2024 52?53;024 S S PATTANAIK|C. igURT NO-lorder ptd. 2024-11-28
99143/2024(30.11.2024 §§g§32024 gii?giREE c. igURT NO-lorder ptd. 2024-11-28
99144/2024(30.11.2024 25222;2024 M. M. NAYAK |[C. igURT NO-lorder ptd. 2024-11-28
[99147/2024(30.11.2024 [wP(C) - M. R. ROUTRAY [C. COURT NO. |Order Dtd. 2024-11-28




| 128597/2024 | 15
WP (C) - COURT NO. e
99148/202430.11.2024 50020 0, [K. SAHOO Te Order Dtd. 2024-11-28
WP (C) - COURT NO. e
99149/202430.11.2024  |500-7" o, L. DASH Te Order Dtd. 2024-11-27
WP (C) - COURT NO. L
99150/202430.11.2024  |5o0on” 0o, |G- B. PARIDA 1c Order Dtd. 2024-11-27
WP (C) - COURT NO. L
99151/202430.11.2024 |50 oo0’ 0o, [P+ K. MOHANTY 1c Order Dtd. 2024-11-28
RVWPET- COURT NO.
99152/2024(30.11.2024 |00, |S.S.PRADHAN 0 Order Dtd. 2024-12-07
WP (C) - COURT NO. L
99153/202430.11.2024 |50 00 0, (L. SAHOO 70 Order Dtd. 2024-11-28
CRLA- COURT NO.
99154/202430.11.2024  |[g2,°7 0, |G.SAHOO 5 Order Dtd. 9999-12-31
CRLMC- COURT NO.
99155/202430.11.2024 S50 00 |G. JAYASINGH s Order Dtd. 2024-11-26
WP (C) - COURT NO.
99156/2024130.11.2024  |5eoo0" 0, [L. SAHOO 1< Order Dtd. 2024-11-28
CRLMC- COURT NO.
99157/202430.11.2024 |, C 7, [A.K.DAS 1c Order Dtd. 2024-11-26
WE (C) - CHIEF
99158/202430.11.2024 A. DAS JUSTICE'S [Order Dtd. 2024-12-05
26066/2024
COURT
CRLMC— CHIEF
99159/2024|30.11.2024 A.K.DAS JUSTICE'S Order Dtd. 2024-11-26
4290/2024
COURT
WP (C) - CHIEF
99160/202430.11.2024 P. K. MOHANTY JUSTICE'S [Order Dtd. 2024-11-28
28077/2024
COURT
CRLMC- CHIEE
99161/2024(30.11.2024 R.K.MALLICK JUSTICE'S [Order Dtd. 2024-11-26
4293/2024
COURT
WE (C) - CHIEF
99162/2024|30.11.2024 B. BEHERA JUSTICE'S Order Dtd. 2024-11-28
29511/2024
COURT
CRLMC- CHIEE
99163/202430.11.2024 P.K.LENKA JUSTICE'S [Order Dtd. 2024-11-27
4194/2024
COURT
99164/2024(30.11.2024 |12 (€)= B K- SUSTICE"S |order Dtd. 2024-11-27
) ) 28897/2024 MOHARANA :
COURT
CHIEF
WP (C) - SARAT CHANDRA ' a4 WRIT
99165/202430.11.2024 |5, o 70 oo ln o JUSTICE'S Order Dtd. 2024-11-28 |0 0 o
COURT
WE (C) - CHIEF
99166/202430.11.2024 R. C. ROUT JUSTICE'S [Order Dtd. 2024-11-27
29034/2024
COURT
CHIEF
WP (C) - . 4 oo [WRIT
99167/202430.11.2024 |50 0000 o |A K ROUL JUSTICE'S Order Dtd. 2024-11-28 |0 . o
COURT
[99168/2024[30.11.2024 [wp(C) - D. NAYAK COURT NO. [Order Dtd. 9999-12-31




28343/2024 5

WP (C) - B. K. COURT NO. o
99169/202430.11.2024  |poo 07 8 B e : Order Dtd. 2024-11-27

WP (C) - COURT NO. . [WRIT
99170/2024 30.11.2024 [1¢ (37 |p C DAS : Order Dtd. 2024-11-28 [[° %

WP (C) - COURT NO. L
99171/2024(30.11.2024 2007 lp. K. JENA : Order Dtd. 2024-11-26

WP (C) - COURT NO. . [WRIT
99173/202430.11.2024 [g > |p c Das : Order Dtd. 2024-11-28 1>

WP (C) - COURT NO.
99174/2024(30.11.2024 [0 O)7 |6 K MOHANTA : Order Dtd. 2024-11-29

WP (C) - COURT NO. o
99175/2024(30.11.2024 10 507 |SARAT DASH o Order Dtd. 2024-12-16

WP (C) - COURT NO. L
99176/202430.11.2024  [oc =07 |SARAT DASH e Order Dtd. 2024-12-16

WP (C) - COURT NO.
99177/2024(30.11.2024 [0 )7 |p 1 MISHRA e Order Dtd. 2024-11-29

WP (C) - COURT NO. o
99178/202430.11.2024 2o )" IH K MOHANTA e Order Dtd. 9999-12-31

WP (C) - TUSHAR KANTA COURT NO. _ _
99179/2024(30.11.2024  |po ) o - Order Dtd. 2024-11-29

WP (C) - COURT NO. o |wRIT
99182/202430.11.2024 oo >  ISARADA NAYAK e Order Drd. 2024-11-28 /% .

WP (C) - COURT NO. o
99183/202430.11.2024 o = |TK NAYAK - Order Dtd. 2024-11-29

WP (C) - COURT NO. o
99185/2024 (30.11.2024  [ho )7 o ISK SWAIN - Order Dtd. 2024-11-29

MISC.

99186/2024 |30.11.2024 |[L20~ S P SAHOO COURT NO- |5 Ger Dtd. 2024-02-09 |APPEAL

675/2015 23

SEC.

WP (C) - COURT NO. o
99187/2024(30.11.2024 [0 C7 P L MISHRA = Order Dtd. 2024-11-29

WP (C) - COURT NO. o
99188/2024(30.11.2024  [ho )7 o IsK SWAIN = Order Dtd. 2024-11-29

WP (C) - COURT NO. .o |[WRIT
99189/202430.11.2024 o207 IKC PRADHAN = Order Dtd. 2024-11-27 [[°%

WP (C) - COURT NO.
99190/202430.11.2024  [pc )7 |TK NAYAK = Order Dtd. 2024-11-29

BLAPL- COURT NO.
99191/2024(30.11.2024 3477, 0 ID.K.JENA = Order Dtd. 2024-11-29 [BAIL-1
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BLAPL- COURT NO.
99192/2024(30.11.2024 [0’ oo, , |MADAN DAS 3 Order Dtd. 2024-11-29
WP (C) - COURT NO.
99193/2024(30.11.2024 |70 0" o, |SK SWAIN 3 Order Dtd. 2024-11-29
WP (C) - COURT NO. o
99195/2024(30.11.2024  |7o5 /" o, |TK NAYAK 3 Order Dtd. 2024-11-29
ABLAPL- COURT NO.
99196/202430.11.2024 S %', |PK LENKA 3 Order Dtd. 2024-11-28 [BAIL-1
BLAPL- COURT NO.
99197/2024(30.11.2024 |77, |S-K.SAHOO 3 Order Dtd. 2024-11-29
MISC.
99198/2024 30.11.2024 |E297 SP SAMANTA COURT NO- o der Dtd. 2024-11-29 APPEAL
592/2020 23
SEC.
BLAPL- COURT NO.
99199/2024(30.11.2024 |77 5005, |S-K-SAHOO 3 Order Dtd. 2024-11-29
BLAPL- COURT NO.
99200/2024(30.11.2024 |10 ", |B.DAS 3 Order Dtd. 2024-11-29 [BAIL-2
WPC (OAC) - COURT NO. o
99201/2024(30.11.2024 |50 S T0" |SP SAHOO 3 Order Dtd. 2024-11-28 |0A Branch
BLAPL- COURT NO.
99202/2024(30.11.2024  |'/'0 o, |J.R.NAYAK 3 Order Dtd. 2024-11-29 [BAIL-2
MISC.
99203/2024 (30.11.2024  |"2oA” AK BARTK COURT NO- o rder Dtd. 2024-11-27 |APPEAL
303/2017 23
SEC.
WP (C) - COURT NO. o [WRIT
99204/2024(30.11.2024  |g, 00" . [RK SAHU o3 Order Dtd. 2024-11-28 [ . -
WP (C) - COURT NO. o
99205/202430.11.2024 [ ot 0, KC SWAIN - Order Dtd. 2024-12-16
WP (C) - COURT NO. WRIT
99206/2024(30.11.2024 |70 rs" ) [RK BARIK oc R ANCH-4
BLAPL- COURT NO.
99208/2024(30.11.2024 |10 o, |C. SAMAL oc Order Dtd. 2024-11-29 [BAIL-2
BLAPL- COURT NO.
99209/2024(30.11.2024 /100, [K.DAS oc Order Dtd. 2024-11-29
WP (C) - COURT NO. o [WRIT
99210/2024(30.11.2024 |, 7> |SARADA NAYAK g Order Dtd. 2024-11-27 oo .
BLAPL- COURT NO.
99211/202430.11.2024 /702, |G.C.JENA oc Order Dtd. 2024-11-29
BLAPL- COURT NO.
99212/202430.11.2024 | [15°0" o, [R.SETHI e Order Dtd. 2024-11-29
BLAPL- COURT NO.
99213/2024(30.11.2024 /10", |R.SETHI g Order Dtd. 2024-11-29
199214/2024(30.11.2024  |[BLAPL- P.K.DASH COURT NO. [0rder Dtd. 2024-11-29




5124/2024 25

99215/2024 (30.11.2024 315,07, B.B.MALLICK So0R MO lorder ptd. 2024-11-29
99217/2024(30.11.2024 /577 |G, SAHOO So0%T MO lorder ptd. 2024-11-29
99218/2024 30.11.2024 > 5227 T K.MISHRA SOURT MO lorder ptd. 2024-12-16
99219/2024(30.11.2024 o007 13, R.5BHOO SOURT MO lorder prd. 2024-11-29
99220/202430.11.2024 o500 |3.R.SAHOO SOURT MO lorder ptd. 2024-11-29 [BAIL-2
99222/202430.11.2024  |5o0°"7 5. BEHERA SOURT MO lorder ptd. 2024-11-29
99223/2024(30.11.2024 202" M. K. MOHANTY SOURT MO lorder prd. 2024-11-29
99224/2024(30.11.2024 |04 |DP DASH COURT MO lorder ptd. 9999-12-31( 50 A
99225/2024(30.11.2024 | 0t O KA COURT NO-lorder ptd. 2024-11-22
99226/2024|30.11.2024  [1¢(5)°  lom wout COURT MO lorder pra. 2024-11-20 12
99227/2024(30.11.2024 ?gég;;2023 i, COURT MO lorder pta. 2024-11-20 12
99228/2024(30.11.2024 502707 |5 BARIK COURT MO lorder prd. 2024-11-29
99229/2024(30.11.2024 |02 (F)° 5 mEuERA COURT MO lorder pra. 2024-11-20 12
99230/202430.11.2024 703007 |A.K.BEHERA COURT MO lorder pa. 2024-11-29
99231/202430.11.2024 |2/ 7 |J.R.NAYAK SOURT MO lorder ptd. 2024-11-29
99232/202430.11.2024 |20 |sK AHESAN CoURT MO lorder pra. 2024-12-16 12
99234/202430.11.2024 ([ - |DR MISHRA COURT MO lorder ptd. 2024-11-27[ 500 AL
99235/2024|30.11.2024  [gontiie o An NARAYAN SOURT MO lorder ptd. 2024-11-29




BLAPL- COURT NO.

99236/2024|30.11.2024 6233/2024 BALARAM SINGH > OLD Order Dtd. 2024-11-29
BLAPL- COURT NO.

99237/202430.11.2024 [/, ", |BALARAM SINGH 5 oLD Order Dtd. 2024-11-29 BAIL-1
ABLAPL-  |SAMBEET COURT NO.

99238/202430.11.2024 | 3700 " 4 [oarraNaYAK 5 oLD Order Dtd. 2024-11-28
ABLAPL-  |PARTHA COURT NO.

99239/2024|30.11.2024 13141/2024 |SARATHI DAS > OLD Order Dtd. 2024-11-28
BLAPL- COURT NO.

99240/2024|30.11.2024 8676/2024 RK MALLICK > OLD Order Dtd. 2024-11-28
FAO- COURT NO.

99241/2024|30.11.2024 464/2024 P. K. BARIK 6 Order Dtd. 2024-11-26
ABLAPL- COURT NO.

99243/202430.11.2024 [’ "7 |S S PRADHAN : Order Dtd. 2024-11-29
ABLAPL- COURT NO.

99245/202430.11.2024 |72 5 o [P K MOHANTY . Order Dtd. 2024-11-29
ABLAPL- COURT NO.

99246/2024|30.11.2024 13200/2024 P K MISHRA 6 Order Dtd. 2024-11-29
ABLAPL-  |SACHINDRA COURT NO.

99247/202430.11.2024 |70 5 o L i : Order Dtd. 2024-11-29 BAIL-2
ABLAPL- COURT NO.

99248/2024|30.11.2024 10591/2024 B DAS > OLD Order Dtd. 2024-09-30
ABLAPL- COURT NO.

99249/2024|30.11.2024 10342/2024 GANESH SAHOO > OLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.

99250/202430.11.2024 [0 IS SWAIN 5 OLD Order Dtd. 2024-11-29
ABLAPL- COURT NO.

99251/202430.11.2024 [0 |J MOHAPATRA 5 oLD Order Dtd. 9999-12-31 BAIL-2
ABLAPL- COURT NO.

99252/2024|30.11.2024 9372/2024 B R SENAPATI > OLD Order Dtd. 9999-12-31
BLAPL- SIDHARTHA COURT NO.

99253/202430.11.2024  [o10 "oy luTsHra 5 oLD Order Dtd. 2024-11-29 BAIL-2
ABLAPL- COURT NO.

99254/2024|30.11.2024 13148/2024 DILIP SAMAL > OLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.

99255/202430.11.2024 ]~ [BHOJARAJ SETH 5 oLD Order Dtd. 2024-11-29
ABLAPL- COURT NO.

99256/2024|30.11.2024 13146/2024 D P DASH > OLD Order Dtd. 2024-11-28
ABLAPL- COURT NO.

99257/2024|30.11.2024  [720°° " D P DASH 5 oLD Order Dtd. 9999-12-31 BAIL-2
ABLAPL- COURT NO.

99258/2024|30.11.2024 13145/2024 J N MOHANTY > OLD Order Dtd. 2024-11-28

[99259/2024(30.11.2024 [aBLAPL-  |M S HASAN COURT NO. [Order Dtd. 2024-11-28




13149/2024 2 OLD

99261/2024 30.11.2024 22??5;524 figiiUNJAYA gogig NO- lorder Dtd. 2024-06-26 BAIL-1
99262/2024 30.11.2024 ??§§2;2024 S BISWAL gogig NO- lorder Dtd. 2024-11-29
99263/2024 30.11.2024 ??352;2024 S BISWAL gogig NO- lorder Dtd. 2024-11-29
99264/2024 30.11.2024 2??53;024 S BISWAL gogig NO- lorder Dtd. 2024-11-29
99265/2024 (30.11.2024 g?g§5024 S. K. NAYAK gogig NO- lorder Dtd. 2024-11-29
99266/2024 [30.11.2024 fggg/2024 oADATRA So X MO lorder ptd. 2025-01-28
99267/2024 30.11.2024 f§§1/2024 S. MOHARANA So % MO lorder ptd. 2025-01-30
99269/2024(30.11.2024 $§§¥35023 SS PATTANAIK So % MO lorder ptd. 2024-11-28 i?égINAL
99270/2024 30.11.2024 ETE%35023 S BISWAL igURT NO- lorder Dtd. 2025-01-21 ;?égINAL
99272/2024|30.11.2024 222235022 S BARIK TOURT MO lorder ptd. 2024-12-09 ;?égINAL
99273/2024 |30.11.2024 22223;022 S BARIK ESURT NO-lorder ptd. 2024-12-09 ;?;gINAL
99274/2024 30.11.2024 ?¥252317 S PATTANAYAK SSURT NO- lorder Dtd. 2025-02-19 Eé¥§§10N
99276/2024 30.11.2024 fgﬁgg;z SK MOHANTY ngRT NO- lorder Dtd. 2024-11-11 M.J.C.
99277/2024 30.11.2024 223235024 P PARIDA igURT NO- lorder Dtd. 2024-11-25 ﬁ?égINAL
99280/2024 [30.11.2024 ?2??52524 HK BHOL igURT NO- lorder Dtd. 2024-11-29
99284/2024 30.11.2024 ?i§55;2024 giiggigH igURT NO- lorder Dtd. 2024-11-29
99285/2024 (30.11.2024 ?22353;024 ﬁgii;?y ngRT NO- lorder Dtd. 2024-11-29
99286/2024 (30.11.2024  50EDS ISR T oe ot TOURT MO lorder ptd. 2024-11-29 [BAIL-2
99287/2024 30.11.2024 22253;024 gii?giREE igURT NO-lorder ptd. 2024-11-29
99288/2024 (30.11.2024 22;252624 giii?NT KUMAR gogig NO-lorder ptd. 2024-09-18
99289/2024 (30.11.2024 S0 BT [PRASANT KUMAR SO0ns MO lorder ptd. 2024-11-28 |BAIL-1
99290/202430.11.2024 [D0HC ISURENDRA DAS TOURT MO lorder ptd. 2024-11-29
99291/2024(30.11.2024 223235024 SURENDRA DAS igURT NO-lorder ptd. 2024-11-29




99292/2024 (30.11.2024 ?25?53;024 SUVENDU BARIK|C. igURT NO- lorder Dtd. 2024-11-28
99296/2024 (30.11.2024 53§gg£ :g?éigiiéA c. SEURT NO- lorder Dtd. 2024-11-28 M.J.C.
99298/2024|30.11.2024 1o CV°  ls ¢ popass e, ToURT MO lorder ptd. 2024-11-22[3°
99300/2024(30.11.2024 1 CV°  ls.n.sHamma  [c. ToURT MO lorder ptd. 2024-11-22[3°
99302/2024 30.11.2024 ?gég>5016 N C SINHA c. igURT NO- lorder Dtd. 2024-11-29 gEiECH—6
99304/2024 (30.11.2024 §i§;2017 P K DAS c. EEURT NO- lorder Dtd. 2024-11-22 iggggi
99305/2024 (30.11.2024 223;2017 gigﬁgLAL c. SgURT NO- lorder Dtd. 2024-11-22 2?5322
99307/2024 30.11.2024 ?:2;2023 A DAS c. ngRT NO-lorder ptd. 2025-02-03 igggii
99308/2024 [30.11.2024 ?252535024 TR DAS c. igURT NO- lorder Dtd. 2024-11-28
99309/2024 [30.11.2024 22252622 gAgMOHAPATRA c. ESURT NO- lorder Dtd. 2024-04-24 [BATL-1
99311/2024(30.11.2024 552535024 S SAMAL c. ESURT NO-lorder ptd. 2024-11-29
99313/2024 |30.11.2024 ?iigi;2024 DP DASH c. TOURE MO lorder prd. 2024-11-29
99317/2024(30.11.2024 §i§;2024 D. NAYAK c. ngRT NO- lorder Dtd. 2024-12-16
99318/2024 30.11.2024 ?253535024 A PATRA c. igURT NO- lorder Dtd. 2024-11-28
99319/2024 30.11.2024 ?8255;2024 D SAMAL c. igURT NO- lorder Dtd. 2024-11-29 [BATL-1
99321/2024 (30.11.2024 fiégg;2024 g?géﬁ BIHARI igURT NO- lorder Dtd. 2024-11-29
99322/2024 30.11.2024 fi?5§;2024 B R MOHANTY |C. ngRT NO- lorder Dtd. 2024-11-29
99324/2024 (30.11.2024 ?gg?5§522 SK BHANJADEO |C. ngRT NO- lorder Dtd. 2024-11-29 [BAIL-2
99326/2024 (30.11.2024 ?2??52622 B.SINGH c. EOURT NO- lorder Dtd. 2024-11-29 ﬁﬁgglNAL
99327/2024 (30.11.2024 §§§§5014 M.R.BARIK c. SEURT NO-lorder ptd. 9999-12-31 g?;?ﬁiAL
99328/2024 (30.11.2024 §§§§5014 S.S.PATTANAIK|C. SOURT NO-lorder ptd. 9999-12-31 g?;?ﬁiAL
99330/2024(30.11.2024 ?i2§§;2024 RK MALLICK  |C. gOURT NO-lorder ptd. 2024-11-29 |BAIL-1
99331/202430.11.2024  Sroct7 o PRRLTRA KOMER e, SOURT MO lorder pd. 2024-11-29 BATL-2
99332/2024(30.11.2024 ?i?5§;2024 G. SAHOO c. gOURT NO- lorder Dtd. 2024-11-29




BLAPL- COURT NO.

99333/202430.11.2024 | /Vco o), |G. SAHOO 5 Order Dtd. 2024-11-29
BLAPL- COURT NO.

99334/2024(30.11.2024 |70 0o, [M.R.SAHOO 5 Order Dtd. 2024-11-29 BAIL-1
BLAPL- COURT NO.

99335/202430.11.2024 |0, 0, |J.KAMILA 5 Order Dtd. 2024-11-29
BLAPL- COURT NO.

99336/2024|30.11.2024 11538/2024 P.PARIDA 9 Order Dtd. 2024-11-29
WP (C) - COURT NO. o

99337/2024|30.11.2024 29395/2024 S. BARIK 9 Order Dtd. 2024-11-28
BLAPL- COURT NO.

99338/2024(30.11.2024 |77/ " o, |L.N.SAHOO 5 Order Dtd. 2024-11-29 BAIL-1
BLAPL- SHYAM SUNDAR COURT NO.

99339/202430.11.2024 | 17277 5004 [swatn 5 Order Dtd. 2024-11-29
WP (C) - COURT NO. o [WRIT

99340/202430.11.2024 | 5oo-0" 0o, [L. D. PANDA 5 Order Dtd. 2024-11-29 “oo - ..,
BLAPL- COURT NO.

99341/2024(30.11.2024 /700 o |A.MOHANTY 5 Order Dtd. 2024-11-29
WP (C) - COURT NO. o

99342/202430.11.2024 |50 20" o4 |S- DAS 5 Order Dtd. 2024-11-29
BLAPL- COURT NO.

99343/202430.11.2024 | 101", [R.B MISHRA 5 Order Dtd. 2024-11-29 BAIL-2
BLAPL- COURT NO.

99344/202430.11.2024 | 7V'¢1e" 0, |A.K.BISWAL 5 Order Dtd. 2024-11-29
ABLAPL- COURT NO.

99345/202430.11.2024 7370\ [B.N. SHADANGI 5 Order Dtd. 2024-11-29
BLAPL- COURT NO.

99346/202430.11.2024 |70 505, [R.K SARANGI 5 Order Dtd. 2024-11-29
ABLAPL- COURT NO.

99347/202430.11.2024  |[2700" 0 | |G.R.PATRA 5 Order Dtd. 2024-11-29 BAIL-2
WP (C) - COURT NO. o

99348/2024|30.11.2024 28031/2024 B. MISHRA 9 Order Dtd. 2024-11-29
BLAPL- COURT NO.

99349/2024|30.11.2024 11554/2024 S.K.MOHANTY 9 Order Dtd. 2024-11-29
WP (C) - COURT NO. o

99350/2024|30.11.2024 28049/2024 P. K. MOHANTY 5 Order Dtd. 9999-12-31
ABLAPL- COURT NO.

99351/2024|30.11.2024 13120/2024 J.PRADHAN 5 Order Dtd. 2024-11-28 BAIL-2
WP (C) - COURT NO.

99352/2024|30.11.2024 29380/2024 K. MANDAL 5 Order Dtd. 2024-11-28

199353/2024(30.11.2024 |ABLAPL-  |P.K.MOHANTY COURT NO. [0rder Dtd. 2024-11-29




13199/2024 2

99354/2024 (30.11.2024 25;52;2024 S. MOHANTY  |C. §OURT NO- lorder Dtd. 2024-11-29
99355/2024 (30.11.2024 ggég;;2024 S. MISHRA c. SOURT NO- lorder Dtd. 2024-11-28
99356/2024 [30.11.2024 ?§§§535024 G. R. DAS c. SOURT NO- lorder Dtd. 2024-11-30 [BAIL-1
99357/2024 (30.11.2024 ggéig;2024 N. K. ROUT  |[C. §OURT NO- lorder Dtd. 2024-11-28
99358/2024 [30.11.2024 Z§§¥35024 MADAN DAS c. SgURT NO- lorder Dtd. 2024-11-28
99359/2024 (30.11.2024 ?252535024 AK MISHRA c. igURT NO- lorder Dtd. 2024-11-29
99360/2024 (30.11.2024 ¥§é83}2024 N. K. ROUT  |[C. ngRT NO- lorder Dtd. 2024-11-28
99361/2024 30.11.2024 ?232535024 P. BEURA c. SgURT NO- lorder Dtd. 2024-11-27
99362/202430.11.2024 2525)2;2024 T K NAYAK C. SOURT NO.

99363/2024 30.11.2024 25222;2024 B. K. PARDHI |C. fOURT NO- lorder Dtd. 2024-11-28
99364/2024 30.11.2024 ggégi;2024 B. K. PARDHI |C. iOURT NO- lorder Dtd. 2024-11-28
99365/2024|30.11.2024 qugégs);;zom T K NAYAK C. SOURT NO.

99366/2024 (30.11.2024 ggégl;2024 EAYngINGH c. EOURT NO- lorder Dtd. 2024-11-28
99367/2024(30.11.2024 ggég;;2024 D K SAHOO c. iOURT NO.

99368/2024 [30.11.2024 ggég;;2024 T.K.NAYAK c. iOURT NO-lorder ptd. 2024-12-13
99369/2024 [30.11.2024 §§§53}2024 L. D. SAHOO |C. EOURT NO- lorder Dtd. 2024-11-28
‘99370/2024 30.11.2024 1\2422%024 H N MOHAPATRA C. EOURT NO. ifg:;
[99371/2024[30.11.2024 [1TA- T.K.NAYAK C. COURT NO. [Order Dtd. 2025-01-10
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131/2024 1
CHIEF
99372/2024 |30.11.2024  ["ATA- S.K.MOHANTY |C. JUSTICE'S |Order Dtd. 2025-01-09 |F ZRST
35/2021 APPEAL
COURT
MATA- COURT NO.
99373/202430.11.2024 ;07 M R BARIK C. ;
MATA- COURT NO.
99374/202430.11.2024 |30°° R K DEHURY C. ;
CRLMC- COURT NO. CRIMINAL
99375/2024(30.11.2024 |7 o000, |B K DEO C. Te Mrse
RVWPET - COURT NO. CIVIL
99376/2024(30.11.2024 15/2024 T K NAYAK C. 1 REVISION
RVWPET - COURT NO. CIVIL
99377/202430.11.2024 | 7o"- 00, |T K B K SETHI|C. . Order Dtd. 2024-11-29 | /207
WP (C) - COURT NO. o
99378/2024(30.11.2024 )00, |T.K.NAYAK C. 0 Order Dtd. 2024-12-03
WP (C) - COURT NO.
99379/202430.11.2024 |20 0" 04 |T-K.NAYAK C. 5 Order Dtd. 2024-11-28
BLAPL- COURT NO.
99380/202430.11.2024 |5 0o, [R. K. BARIK |C. 5 Order Dtd. 2024-11-29
WP (C) - COURT NO. o
99381/2024(30.11.2024 |7 0" o, [K.N.SAHOO C. 5 Order Dtd. 2024-11-28
BLAPL- COURT NO.
99382/2024(30.11.2024 | V,°~" o, |PK DALAI C. 0 Order Dtd. 2024-11-30
WP (C) - COURT NO. 1 o WRIT
99383/202430.11.2024 |3c,-0 o0, |S L PATNAIK |C. 5 Order Dtd. 2024-11-28 [oo .. -
CRLREV- TUKUNA KUMAR COURT NO.
99384/202430.11.2024 |20 00 | ocina C. 5 Order Dtd. 2024-11-29
BLAPL- COURT NO.
99385/202430.11.2024 | [0y " 50, [PK ROUTARAY |C. 5 Order Dtd. 2024-11-29
ABLAPL- DEBASHREE COURT NO.
99386/202430.11.2024 |1 000 0 L loaRTDA C. 5 oLD Order Dtd. 2024-11-30 [BAIL-2
BLAPL- BISWARANJAN COURT NO.
99387/202430.11.2024 |V 'oe o0 (Datat C. 5 oLD Order Dtd. 2024-11-29
ABLAPL- JYOTI PRAKASH COURT NO.
99388/202430.11.2024  [7) 0 0 Lo s C 5 oLD Order Dtd. 2024-11-30
BLAPL- COURT NO.
99395/202430.11.2024 |70, -, |R R NAYAK C. > oLD Order Dtd. 2024-11-30
ABLAPL- COURT NO.
99396/2024(30.11.2024 [ " M. R. BARIK [C. 5 Order Dtd. 2024-09-27 [BAIL-1
ABLAPL- SANJIB KUMAR COURT NO.
99397/2024|30.11.2024  [S o, o o C. 5 Order Dtd. 2024-04-29 BATL-2
ABLAPL- COURT NO.
99398/2024(30.11.2024  ([SVCo "o, [H.K. PANDA C. 5 Order Dtd. 2024-11-29
BLAPL- BINDU SAGAR COURT NO.
99399/202430.11.2024 ;0720 0 cuatn C. 5 Order Dtd. 2024-11-30 BAIL-1




BLAPL- MANORANJAN COURT NO.
99400/2024(30.11.2024  |Sgac . |10 c.o. |5 Order Dtd. 2024-11-30
BLAPL- JADUNATH COURT NO.
99401/2024(30.11.2024 |2 e o c.o. |5 Order Dtd. 2024-11-30 BAIL-2
BLAPL- JADUNATH COURT NO.
99402/2024(30.11.2024 |2 o c.o. |7 Order Dtd. 2024-11-30
99403/2024 |30.11.2024 |SA-49/2002 |R.C ROUT c.o. |COURT NO. 1o der ptd. 2024-11-30 SECOND
10 APPEAL
99404/2024 30.11.2024  “ART BIKRAM BEHERA C.0.  |COURT NO-In qor Dtd. 2024-11-30
43/2024 16
WPC (OA) — MANOJ KUMAR
98662/2024130.11.2024 1314/2017 |RANA GENERAL Order Dtd. 2024-08-12|0A Branch
99101/2024 130.11.2024 |["2(C)~ KABITA PATRA |GENERAL Order Dtd. 2024-11-29
L 29724/2024 :
99131/2024 130.11.2024 |["2(C)- KABITA PATRA |GENERAL Order Dtd. 2024-11-29
L 29721/2024 :
99146/2024 (30.11.2024 |"ELO)~ KABITA PATRA |GENERAL Order Dtd. 2024-11-29
29720/2024
99172/2024 130.11.2024 "2 (C)~ KABITA PATRA |GENERAL Order Dtd. 2024-11-29
Ll 29717/2024 :
CMP- SURYAKANTA WRIT
99180/2024 30.11.2024 |07 o 2 GENERAL Order Drd. 2024-11-29 /%~
FAO- MANOJ KUMAR MISC.
99181/2024 30.11.2024  |g, 07000 |noc) GENERAL Order Dtd. 2024-11-22 APPEAL
SEC.
FAO- MANOJ KUMAR MISC.
99194/2024130.11.2024 514/2020 RANA GENERAL Order Dtd. 2024-11-22 APPEAL
SEC.
TRP (C) — SARBESWAR _ _
99207/2024(30.11.2024 | hoch 20000 GENERAL Order Dtd. 2024-11-25|M.J.C.
WP (C) - SAMBIT o [wRIT
99221/202430.11.2024 |po > DE  ayax  |GENERAL Order Dtd. 2024-07-09 [I--C .
\mrapr.  |SURESH
99233/2024 30.11.2024 |15 60 /0 [CHANDRA GENERAL Order Dtd. 2024-11-28
PRADHAN
WA- MANOJ KUMAR WRIT
99242/2024 30.11.2024 | 1,00 o oo o GENERAL Order Dtd. 2023-10-10 /30
99260/2024|30.11.2024 PBLAPL™ 1 BALAJT RAO |GENERAL Order Dtd. 2024-11-28
AL 13140/2024 :
CRLMC- PUSPANJALT
99268/2024 30.11.2024  |Soo oS GENERAL Order Dtd. 2024-11-28
FAO- MANOJ KUMAR MISC.
99271/2024(30.11.2024 | o070 0o |nas GENERAL Order Dtd. 2024-01-11 APPEAL
SEC.
WP (C) — MANOJ KUMAR _ _ WRIT
99275/2024(30.11.2024 |50 00 o e GENERAL Order Drd. 2024-02-06 0> .
[99278/2024[30.11.2024  [cRIMC- \SAKUNTALA GENERAL Order Dtd. 2024-11-29




3946/2024 |GIRI

WP (C) - MANOJ KUMAR o .o WRIT
99279/2024|30.11.2024 2321/2023 |RANA GENERAL Order Dtd. 2023-12-15 BRANCH-3

SA- RAJUKUMAR
99282/2024|30.11.2024 413/2000 SATAPATHY GENERAL Order Dtd. 2008-12-02

CRLMC- PUSPANJALT CRIMINAL
99283/2024|30.11.2024 3427/2023 |SAHU GENERAL Order Dtd. 2024-11-29 MISC

WP (C) - ABHISHEK L
99294/2024|30.11.2024 20491/2024 |MOHANTY GENERAL Order Dtd. 2024-11-29

WP (C) - ABHISHEK
99295/202430.11.2024 |, 0 000y luonaNTy GENERAL Order Dtd. 2024-11-29

WP (C) - ABHISHEK L
99297/202430.11.2024 |70 000 004 luonANTY GENERAL Order Dtd. 2024-11-29
99299/2024 30.11.2024 |-oNEC” APARESH BHOI |GENERAL Entire Brief

e 4847/2024

WP (C) - ABHISHEK L
99301/2024|30.11.2024 29577/2024 MOHANTY GENERAL Order Dtd. 2024-11-29

CRLMC- SARBESWAR
99303/202430.11.2024 |50 0 | sa 00 GENERAL Order Dtd. 2024-11-28

ABLAPL- SUSHANT KUMAR
99306/2024130.11.2024  [\00 0 0o Cpanuan (3)  |CENERAL Order Dtd. 2024-11-27 BAIL-1

BLADL- RABINDRA
99310/2024|30.11.2024 [0, [PRASAD GENERAL Order Dtd. 2024-11-29

PATNAIK

BLAPL- DEBIDUTTA
99312/202430.11.2024 [/ o 00y byorapaTRA GENERAL Order Dtd. 2024-11-30

BLAPL- SHAMBHU
99314/2024(30.11.2024 0o ooy [Soheap sapy  |GENERAL Order Dtd. 2024-11-29

WP (C) - MANTHA L
99315/2024130.11.2024 | o 20 000 bynrirswaram  |[CENERAL Order Dtd. 2024-11-19

WP (C) - MANTHA L
99316/2024|30.11.2024 27639/2024 MALLESWARAM GENERAL Order Dtd. 2024-11-19

WA- WRIT
99320/2024|30.11.2024 543/2016 B K DAS GENERAL Order Dtd. 2022-09-28 APPEAL

WP (C) - MANOJ KUMAR A1_oq [WRIT
99323/202430.11.2024  [1o o o0 |ana GENERAL Order Dtd. 2022-01-21 |poo w4

CRLMC- CRIMINAL
99325/2024|30.11.2024 2022/2024 B K DAS GENERAL Order Dtd. 2024-11-26 MISC

WP (C) - MANOJ KUMAR 1o, WRIT
99329/2024|30.11.2024 28850/2022 RANA GENERAL Order Dtd. 2022-11-22 BRANCH-8

ABLAPL-  |RAJENDRA
99389/2024|30.11.2024 12057/2024 NARAYAN ROUT GENERAL Order Dtd. 2024-11-29




ABLAPL- RAJENDRA
99390/2024(30.11.2024 (1000 o v AN RouT | CENERAL Order Dtd. 2024-11-29
CRLMP- MOHAMMED
99391/2024(30.11.2024 |/ /" 0 0 e ansars CENERAL Order Dtd. 2024-11-30
WP (C) - MANOJ KUMAR oo WRIT
99392/202430.11.2024  |700ce” 000 laana GENERAL Order Dtd. 2023-07-24 | > . o
99393/2024 |30.11.2024 |[PPAFL” BASUDEV BARTK |GENERAL Order Dtd. 2024-11-29
e 11259/2024 :
ABLAPL- GAJENDRA
99394/202430.11.2024 735000 L UMAR BAG GENERAL Order Dtd. 2024-11-30
ABLAPL-
99093/202430.11.2024 {5007 |A. K. MOHANTY GENERAL Order Dtd. 2024-11-27
99094/2024 [30.11.2024  |CREMC~ SURENDRA DAS |GENERAL Order Dtd. 2024-11-29
e 4286/2024 roer :
RSA-
99095/2024(30.11.2024 SURENDRA DAS |GENERAL Order Dtd. 2024-11-28
412/2024
ARBA-
99102/202430.11.2024 555 D P MISHRA GENERAL M.J.C
99104/2024 130.11.2024 |72 (C)~ P K SWAIN GENERAL
The 25593/2024
99105/2024 130.11.2024 "2 (C)~ P K SWAIN GENERAL
e 29067/2024
| JCRLA- CRIMINAL
99106/2024 (30.11.2024 50570 P BEHERA GENERAL ADPEAL
99107/2024 (30.11.2024 |"E(C)~ J R BEHERA  |GENERAL
S 26034/2024
99108/2024 (30.11.2024 |"ELC)~ J R BEHERA  |GENERAL
Sl 27764/2024
CRLMC-
99109/202430.11.2024 | Z30-70 , |J R BEHERA GENERAL
| ABLAPL-
99110/202430.11.2024  [gZo "7 L ACHARI GENERAL
MISC.
99111/2024(30.11.2024 MA-67/2000|S S BISWAL GENERAL APPEAL
SEC.
CRLMC- CRIMINAL
99112/2024(30.11.2024 1951,/2023 C R NAYAK GENERAL MISC
99113/2024 30.11.2024  |[09¢~ U R PATRA GENERAL
S 13377/1997
| WA- WRIT
99114/202430.11.2024 |5, 0., |P K MISHRA GENERAL APDEAL
| CONTC-
99115/202430.11.2024  |g-o ~0 o [P NAYAK GENERAL CONTEMPT
[99116/2024[30.11.2024 [wp(C) - M M PANDA GENERAL WRIT




352/2024 BRANCH-2
WRIT

WP (C) - BRANCH

99117/202430.11.2024  |[[oo0 oo, [P N NAYAK GENERAL (DTVISTON
BENCH-3)

RSA- SECOND
99119/2024(30.11.2024 209/2019 S SAHOO GENERAL APPEAL
99122/2024 (30.11.2024 |"EL{C)~ S C DASH GENERAL

T 4617/2019

WP (C) - WRIT
99124/2024/30.11.2024 9653/2009 |B BEHERA GENERAL BRANCH-]

MACA- MISC.
99125/2024|30.11.2024 R SETHI GENERAL APPEAL

27/2020

SEC.

BLAPL-
99126/2024/30.11.2024 11153/2024 |7 P KAR GENERAL

MACA- MISC.
99127/2024(30.11.2024 K C NAYAK GENERAL APPEAL

304/2018

SEC.

WPC (OAC) -
99129/202430.11.2024 |, o0 7occ” A K DEI GENERAL OA Branch |

CRLMP-
99130/202430.11.2024  |S.7"7 1o |S K PARIDA GENERAL
99132/2024 |30.11.2024 | CRDMC- SURENDRA DAS |GENERAL Order Dtd. 2024-11-28

T 3486/2024 :

WP (C) - WRIT
99133/202430.11.2024 |, goc0 00,5 [K SAHOO GENERAL BRANCEH-8
99134/2024 (30.11.2024 ")~ A K SARANGI |GENERAL

29187/2024
99135/2024 |30.11.2024 127 S DASH GENERAL

Sl 282/1993

CRLA-
99145/202430.11.2024 |77 oo, |S DASH GENERAL

MACA- MISC.
99184/2024(30.11.2024 GAYATRI DAS |GENERAL Order Dtd. 2022-01-05 APPEAL

780/2015

SEC.

CRLREV- PRAVAT CH.
99216/2024(30.11.2024 |00 0 Lo GENERAL Order Dtd. 2025-11-28

0JC- ISWAR CHANDRA Order Dtd. 2016-12-
99244/202430.11.2024 10726/1997 |SAHU GENERAL 15Petition,Affidavit,

CRLMC- CRIMINAL
99281/202430.11.2024 )7 -, |SUVENDU BARIK GENERAL Order Dtd. 2024-05-08|

CRLREV- CRIMINAL
99293/202430.11.2024 |/ 00 0 . K. DANG GENERAL Order Dtd. 5000-01-01 | o o

NIC



